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SHRI VAIKO (SIVAKASI): Sir, I thank you for giving me this opportunity to raise this very important

matter during ‘zero hour’.

Here is the final result of the recruitment test for the post of clerks conducted by the Staff
Selection Commission for the year 1999. The trend of selections shows a clear discrimination and bias
against the candidates from the Southern, the North-Eastern, and the non-Hindi speaking States. It 1s a
result of the introduction of the method of descriptive examination from the year 1999. Out of the 8085
candidates recommended for appointment by the Staff Selection Commission - three candidates are
from Tamil Nadu, 12 are from Karnataka, 52 from Kerala, and only 11 from all the North-Eastern States
put together. It comes to a total of only 100 candidates from the States of Tamil Nadu, Pondicherry,

Andhra Pradesh, Kerala, Karnataka and the North-Eastern States. ... ( Interruptions)

SHRI SATYAVRAT CHATURVEDI (KHAJURAHO): Sir, is he making a ‘zero hour’ submission or

giving a speech?
MR. DEPUTY-SPEAKER: This is ‘zero hour’.

SHRI SATYAVRAT CHATURVEDI : Can he go on reading like this?
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SHRI VAIKO : Sir, this is a very serious problem. This is regarding the problem of unemployment.
MR. DEPUTY-SPEAKER: He is referring to statistics.

SHRI VAIKO : There is a provision for writing the Civil Services Main examination, which is of
descriptive type, in any of the languages mentioned in the Eighth Schedule of the Constitution, not
allowing that facility in this examination is a very serious issue. While the languages of the Eighth
Schedule are being allowed even for the topmost services like IAS, IPS, why can the same method not

be adopted for examinations conducted by the Staff Selection Commission also?

An appeal was filed in this regard before the Central Administrative Tribunal, Chennai. That

Tribunal observed:

“We may observe that it 1s for the Government of India to consider whether all the
languages included in the Eighth Schedule can be used as medium for all examinations
conducted by the Staff Selection Commission. We do not think it is very difficult, when
the facility is available now in Civil Services Main Examination. This fact has been
rightly admitted in the reply filed.”

Sir, it is for the Government to take immediate steps either to allow the candidates to write the
examination in the languages mentioned in the Eighth Schedule, or to switch over to the earlier two-tier

system of recruitment wherein there was an objective type examination and an interview/skill test.

Out of the 8085 candidates selected, a thousand candidates are from Bihar. I do not have any
grouse against Bihar. This has happened because there is no level-playing field available for the
candidates. When candidates from all over the country are not allowed to write the examination in their
respective mother tongue included in the Eighth Schedule, the candidates from the non-Hindi-speaking
Southern and North-Eastern States are terribly affected. Unemployment problem is a very serious

problem. It 1s a great injustice being done.

Therefore, I would appeal to the Government to either restore the earlier system of examination,
or allow all languages in the Eighth Schedule to be the medium of examination. This is my request. ...

(Interruptions)

3ft afa TR M (REfR) ¢ Surene wEGw, # AISEH! WIEd B AT W U BT TAHIRIYS Bl g
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SHRI K. YERRANNAIDU (SRIKAKULAM): Sir, I associate with the hon. Member on this issue....

(Interruptions)

#f o & area (F™d)  : Suene WEley, I8 §gd HedyUl AWAl B Y 39 W dlad & foy U fime @
T & B HUT BN

SHRI E.M. SUDARSANA NATCHIAPPAN (SIVAGANGA): We also associate with the Member on

this issue.... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Yerrannaidu, Shri Janardhana Reddy, Shri Natchiappan, Shri
Kuppuswamy, Shri Suresh, Shri Murthi, Shri Thomas, Shri Francis, Shri Malaisamy, Shri

Selvaganapathi and all these Members associate with Shri Vaiko on this issue.
SHRI VAIKO : Kindly allow them to speak, Sir. It is a serious problem.

MR. DEPUTY-SPEAKER: All right, Shri Vaiko, I have allowed them to associate.

SHRI K. YERRANNAIDU : Sir, the Parliamentary Affairs Minister wants to say
something on this. ... ( Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): All these requests should be granted before 30" of
April.... ( Interruptions)

SHRI DALIT EZHILMALAI (TIRUCHIRAPALLI): This is a discrimination.... (Interruptions)...
Please respond to it... (/nterruptions)...We will never accept any other language except Tamil and

English... ( Interruptions)...This is a clear discrimination against them.... ( Interruptions)
MR. DEPUTY-SPEAKER: Shri Elumalai, what is happening to you today?

... (Interruptions)
MR. DEPUTY-SPEAKER: Please take your seat. The hon. Minister is responding.

SHRI SURESH RAMRAO JADHAV (PARBHANI): Sir, I also associate myself with what Shri Vaiko

has said... (Interruptions)
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SHRI K. YERRANNAIDU : It 1s mentioned in the VIII Schedule, and it should be followed...

(Interruptions)

# goraw g Aarga @ o Aifer, R Ue ward BTl 89 doT St BT wEiE |
JUTTY Helqd :  3MY S &1 9aTd gu eyl

o goraw fHg arg@ @ Surede SN, ¥€ 9gd "edyUl wdrdl g1 f6d yew @1 g, fhadr TEl € e g, 98
31T & o1, TRPR 981 g8 &1 db! Sff B U a1d 4 § T4 e & FeAd g ol Seid AT qmelt & an H Hal ©
6 faceh s siish @t aiffardar &1 gerax wRdtr wmelt # gden S &7 WeUE Bl O 8 SRR H I IR T
TS H Al It SR @t ARy wmslt &Y ugM @t wraven @of off iR wg N fhm eon fp o )R & erfaRam wrdh
wmeit # SRIEE <1 ST o8 AR deR ot & ft A o | g @Rt 8 6 enw faRieR aftrerg & et
I ArEd ff fpel 7 fo5fl ave W 39 U WR AN Y § 3R # 3 HEdl dIedl § fh WG Al & aR # qrd
MU 3R st wm st &1 ger &1 &M ST 3iv ot Hieh oo &1 ol dIc USTT ST 31T o gqd 1w
TS W5V | I€ S0l Hidl &l

SHRI SOMNATH CHATTERIJEE : This has been raised at a proper time... ( Interruptions)...It is a

very intelligent question... ( Interruptions)

SHRI VAIKO : Pandit Nehru had given the assurance. That assurance should be honestly fulfilled... (

Interruptions)

ot goraw g aqa ¢ gafery g9 9red § 6 SR < a1 Wity wmeii W sfRie & @ ard al

SR HEled @ WRAIY 9mRl § & 9w o < 2

sft goaH fAg Iqd @ 92 A H E IR GG, B o dield g, B 0 & @ ARG, oIfe sl § 9wk
8l g

SHRI N. JANARDHANA REDDY (NARASARAOPET): Sir, this question of writing the examination
in the regional languages arose in regard to the recruitment of para-military constables. There are
about 10 lakh para-military constables but not even 10 per cent of them are from the South India.
This 1s because they have not been allowed to write the examination in their regional languages. Either

they have to write in English or in Hindi. This 1s the problem.
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The Standing Committee on Home Affairs had taken up this matter very seriously and
recommended unanimously to the Home Ministry, the Government of India to allow the examination
to take place in regional languages. But for the last one year, they had given a deaf ear to it. I do not

know whether the hon. Minister 1s going to say anything about it also.

315 PR AerlaT (Gfdor fAeell) @ Iwtener SH, S WaTe SORNT € 99 Wew @ gl WRiie Amelt # e
& BT AT 9gd Wil W 9 &1 A7 SEfp R S # uden oF @i e off iR wrefies Wil § #ls IR A8 @

AT 7| TH BRO A T8 A1 ST g Raes 2w ) # & @ 1EEO |

IUTENE WEIGY, B ATEd € fb UeRie el # o IR &A1 a9, Sud! a9 e ARy iR
U & WM, a8 d8 3Re 8 A1 3= 81, Sqa! fvardar «igl st =iyl wel¥e vmei § & 98 are g 9m &

W& <, gD AT < =Afeyl .. (HaUH)

SHRI K. YERRANNAIDU : Sir, in the case of Indian Administrative Service Examinations, there is no
discrimination in the usage of language and the local students can appear for those Examinations in the
regional languages. They are allowing that to happen. But for the examinations to small posts of
paramilitary personnel conducted by the S.S.C., they are not allowing the usage of regional languages.
For these posts, the applicants would have studied only up to X Standard or ‘Ten Plus Two’ or they may
be graduates. Candidates from some States do not know Hindi or English well. How can they write the
examination in English or Hindi only? In some States, they have introduced the usage of regional
languages up to the graduation level. When we are allowing usage of regional languages for Indian
Administrative Service Examinations, why should we have this discrimination in usage of other
languages for other small posts? This is a legal and a genuine demand. So, there is no need to have a
discussion; and the Parliamentary Affairs Minister, taking into account all the observations from various

political parties here, can make an announcement in this regard now itself.
... (Interruptions)

MR. DEPUTY-SPEAKER: Since it is an important matter, I am allowing the hon. Members to make

submissions.
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... (Interruptions)
MR. DEPUTY-SPEAKER: I will give you the floor.

... (Interruptions)

st Ea Tl ¢ SUEE SN, 98 Wiifae ad ® 6 S wRdE Wil € S A shmeh #, o=l 7 an
o wdemeft 31 wlen 1 A glaer B, s9H Foiw F B g fER wened B g ey ok ag R wm A
TN ST TS IAH WA < B AN B ARyl R shveft # wdenm < # Glawm B, IW RSN H qem I
srgafa & S @Ryl g SW ofiRell @ dfyd e v aifRul S @) W wmd el e arfeel wdeneft &
Srferep BT 1Ry foF a8 fomy W # qRlem < 918, SW SW W H Ul < BT SABR S B YRS DAl arrey|

.. (ggur)

#ft o TIRM WA : Swremer o, S ff wed Exit 8 S wrefe a7 O SRiicaR STR S A@TEd €, Sl
JFART B =ATfey | # faes @ arg 6 dad ey & HIafie Wmell 7 T8l 8, afch S il $¥ABR 3RO B
SREERI A 3T & 9 Al W wmall & sRaaRl # o =A1fEy| i Il &5 €, g8 & el S Rell T8l a9 urd
g AT By IR NS H F@ER AHIOT &F H Ugadl & Tel ol sHfery wiensii & S W 3R A g 9yl
el # o TR ... (cgaw)

31, Ygaw ywTe g (demeft)  : Swemer wEIGw, W &1 wate 21 39 S &1 g f2=a ¥ gwfery s W @
e HIT B W S A R QT B < AR | I AT FE IR -

3RS H B A BRM, R <9 Y [ T gn
Srfean @t Afvram, =@e <wr # 2= Wl

SAfey AElG, 9 WHY S Wdldl I6 X&l © 98 UIaideh Wil # wde 1 @ rgafa < S =nfey ¥E 9s
W Bl # =g fo5 weRie wmelt # Saw < @ ey fae aifey ok sue wre-wny fAfder d # At am #
aeT o1 B IrgAfeT BN ARyl ... (eur)
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PR IEre g (BRI, S.0.) @ SU=de #eled, 39 W g9 8R Ay iR ke 21 R &1 amomr 78
A1 ARl =Y 29 F U 9 R R R B GHTE HRA BT A BA1 e @7 2 B R/Iv iR A G B
forg eTaed 3R guiTIgel BrT| &9 U 1 SrHH Rl Nt @iHa W SeTed T8 Y| AR ey e fraeH €
et & ufd 1 farew= foban <1 %@ 8, 98 S TEl 7| YRA B S-S B A/ Y 21 IS FHE B Al .

(zraer)
MR. DEPUTY-SPEAKER: Kunwar Akhilesh Singh, please resume your seat.
... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Vaiko, the matter raised by you is being projected now. Please take

your seat.

... (Interruptions)

MR. DEPUTY-SPEAKER: Now, Shri Sudip Bandyopadhyay .

SHRI SUDIP BANDYOPADHYAY (CALCUTTA NORTH WEST): Sir, there are at least three or four
States in our country where English is accepted as the official language. We should not forget that. We
have got full regards and honour for the Hindi language. I would suggest that all the question papers
could be prescribed on the basis of all the languages included or enlisted in the Eighth Schedule of the

Constitution.... (Interruptions )

SHRI VAIKO : We would like to get a response from the hon. Minister.... ( Interruptions)

SHRI DENZIL B. ATKINSON (NOMINATED): Sir, I associate myself with whatever has been said by
Shri Vaiko but I take strong objections to what the hon. Member, Shri Mulayam Singh has said about
the English language. English is the mother tongue of the Anglo Indian community in this country and
we are recognised in the Constitution. I request him not to say such words about the English language.

... (Interruptions) lakhs of children study through English medium in our christian school.

PR ARgw g 1 Sureme wEey, IS YR wm TE 2l ... (¥agrE)
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ot garaw g agE ¢ Wy "eiey, AE Aol |arml @t 9 21 wahdt ®, W m TE 8wt L. (&
M) 3 S B iRl H W gl ... (SaurE)

SHRI S.S. PALANIMANICKAM (THANJAVUR): Hon. Deputy Speaker, Sir, on behalf of the DMK
Party, I fully associate ourselves with the issue raised by Shri Vaiko. We request that all the competitive

examinations should be conducted in all the regional languages included in the Eighth Schedule of the

Constitution.... ( /nterruptions )

#ff WY gest @ WdR, 98 9gd gdedid Avel g1 ... (auH)

IUTEeT HElGd @ U8 WAgad AW Bl

st AEAT Feol ¢ SUIeE Weled, Wa "I Wewll J A Sl 30N HA AR B €, BH SHHT MR DR & TS
agd TR AT 8 SR YD H gD DIg TS T&| (Ao arell 2] gufey gdart fawcht & fb g wdg & yar
w1 St fORIdt &1 DY A1 DBl g, 3R I dlereid Db SUDBT & (ehlet | I§ AN BT HHAT dgd Hdg1eiel HTHT

SHRI VAIKO : It is really a very sad effort.... ( Interruptions )

MR. DEPUTY-SPEAKER: Shri Vaiko, what is this? It is a very important matter. I want every Leader

to speak on this.
... (Interruptions)

SHRI SOMNATH CHATTERIEE : It is a very sensitive matter.... ( Interruptions) Sir, for the benefit
of my friends, what I have said is, it is a very sensitive matter and it should not be decided by just
mentioning it during the ‘Zero Hour’. Shri Vaiko, for once — although in that company — has raised a
very pertinent issue. I would request the hon. Prime Minister, this is one of the issues on which he may
think it right, to call all the Opposition Parties including the Leader of the Opposition — without being
irritated so much — so that there could be a proper decision out of this discussion. Our intention is not to

lower the importance of any language. India is a country where so many languages are spoken.
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Kindly see, Shri Vaiko cannot understand my Hindi and I have to speak in English. If this is the
position, how will you run the House? If everybody comes to the House and speaks in his or her

mother tongue, what will happen to this House? Everybody will have to put on the earphones.

There has to be a language for India as a whole. It can either be Hindi or Tamil. I have
nothing against Tamil. My daughter is now in Chennai. My grand daughter is trying to learn Tamil.
She has stood first in her examination. No language is superior to other. This 1s a very vital issue and,

therefore, we should proceed in a manner that a proper decision is taken on it. This is my request .

SHRI VAIKO : This is a wider issue. On this particular issue, we want the response of the Prime
Minister. I agree fully with Shri Somnath Chatterjee that what he has mentioned is a wider issue.

But on this particular issue which I have raised, I want a response from the hon. Prime Minister.

MR. DEPUTY-SPEAKER: He will respond.

#ft RraRre Nurdd (ARR) @ 7GR, A F g9l § SR AHAY S A Bel, T8 98 & FagA Al ¥ 3R g
U THRAT ¥ R, 3 W QO RE Tl B (0 BT Sl 8 i@ ad fal iR Sf @1 Wew § g R
HIACICYE H qard T € b S 9 AU & Al S ArEd € 3R 98 98 W g, 99 d@ 3 3R 3h
ToId! T | ST8l dcb Uidid WISl Bl Falel 8, BAN bracicy@ H {5 Fica Hmail b1 el 8, I ARY Uicdd Hl-
Sl # g o ufeered Afdw HHeH & QISTREEE A 3 @Ifey A1 e M ARy, $Wa SuR Usdl W @l g8 ol
0® SR el @1 ol gom & 7@ e @ ol € gon B afdw ik et @van & R YW v @ wouia @
AN @1 ufere afdy e § s o1 |t o a1 Sud s Rawd T8 89 @Ry e swd Wi ag i
S o & 6 e ' ufers afda wiiem @ Sronfieee # widta wmett @1 SR S o @ S Yid @ an
R Wi A SR A B DR WD AT T8 PR WD AR I8 et afdw e g ufere afd sdiem @ @
we ufers afda wHte 8rl 98 9ga & dfxifea $g 81 g9R < 7 agd wrd il & e @ <@ 21 swat aow
TN PR fiom T8 @, T8 T@d §C T D A DS e € ST [ I & oY B T TR Ghd ©, 98
Fah! et DR BT ARy, VAT gHb! e g

SHRI VAIKO : Sir, out of 1885 candidates, less than 100 candidates are from all the Southern and
North-Eastern States. This 1s a total discrimination. Therefore, I have raised this issue...

(Interruptions)
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MR. DEPUTY-SPEAKER: He will respond but before that I want to give chance to every Party.

SHRI K. MALAISAMY (RAMANATHAPURAM): Sir, on behalf of AIADMK Party, I like to place
my views. I congratulate Shri Vaiko for having raised a very valid issue. On this issue, we cut-across
party lines and we are one in every way. As far as the matter of protecting the languages of the entire
country is concerned, we are not against any language. But at the same time, we are very much
interested in protecting the interest of Tamils and Tamil Nadu. In that way, the trend and mood of
House is perfectly in order. [ am very happy that wisdom and reason prevailed in the minds of all big
leaders. This is a very sensitive issue. It has to be very carefully handled. I think the Government has
got enough problem with Gujarat. Therefore, they need not invite one more problem like this. [ want
to forewarn the Government that this is a very sensitive issue and the Govt. must see that the tyranny of
the majority should not be imposed on the tiny minority.... ( Interruptions). The examination in
question has to be cancelled. Facility to write in regional languages should be provided. The Minister

should respond to it.

MR. DEPUTY-SPEAKER: He will respond.

#ff T UNIE AIea (JSRYR) ¢ Sureny #elew, aforafiand a1 eEfdfed Yronfiee # SuwR # R wmsit @
AR & & afths BrE-wrmEl o gida 9meit #§ +f IR < &1 iffrer g aifey F@ife afs ga# uidia wmeit &
T T B A1 St siferfdd TE & wrgdt ok 9 Srae &« uigd | wg farw 9ga € Agayu iR waeeie
AT 39 FaTd W [eT I ¥ DI A8l de Afey dfed R wmeit &1 FfYad W @ gwd g emeR fya
SEEEECA |

Ve B Uhdl W 39A I g8 ol gifery Wikt wmeli @t wedr B Anfev | wic el @ ot gad affifera e
Bl

SHRI K.A. SANGTAM (NAGALAND): India is a multi-racial, multi-ethnic, multi-religious and multi-
linguistic country. So, I would like to make an appeal here. In States like those in the North-East we
have adopted English as the official language. In my own State of Nagaland we have sixteen dialects,
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but we do not have scripts. We have adopted the Roman script as the official one. We have adopted
English as the official language. If we have to go by other languages, do we stand a chance of

competing in the examinations?

As rightly said, in Goa, Andaman and Nicobar Islands and in other parts of India, people speak
different languages. If we continue to stress that English should be taken away from the list of main
languages, it would not be a correct decision. India has encouraged English language and that is the
reason why we are standing first in the field of software in the world today. Whereas Japan, Korea and
China have adopted their own languages and their own scripts, India chose to adopt English language as
a medium in education as well as in the Government and therefore and we are first in the field of

software. That is one important aspect.

If we do not encourage regional languages and if we do not encourage Hindi, then we would be
failing in our duty. At the same time, we should continue with the English language so that everybody
can translate their language into the other’s language. I would, therefore, request the Government of

India that we should continue Hindi as well as English as the official languages in all official matters.

st gRWTS THY HETe (W) : SUlenel Weley, Wb § SR &) €, Rasa &1 Wi sRwd Bidt &1 IS Wimg &
IR & 3R widra 9md Rasat § gaferg el & aifav|

SHRI E. PONNUSWAMY (CHIDAMBARAM): The issue raised by Shri Vaiko is a very serious and
sensitive one. PMK is the only Party which had conducted a seminar in 1998 in Delhi on the national

languages issue where it was said that all the 18 languages be included in the official languages list.

The Father of the Nation Mahatma Gandhiji wrote his autobiography in Gujarati and Rabindra
Nath Tagore wrote Gitanjali in Bengali. So, mother tongue must be given priority in the competitive
examinations to enable people have a fair chance in all the attempts in their career. For once, Shri

Mulayam Singh Yadav also supported us by saying that mother tongue be allowed. We the PMK
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associate ourselves with the issue raised by Shri Vaiko and reiterate that mother tongue be given priority

in competitive examinations.

SHRI P.C. THOMAS (MUVATTUPUZHA): India is a country with much diversity. In our Constitution
we have accepted federalism. It is necessary to strengthen the federalist nature and the real intent of the
makers of our Constitution. The issue raised by Shri Vaiko is a sensitive and a serious one to be

addressed by all of us. We cannot leave away this issue.

Therefore, I would submit, as most of the sections of the House did, that we must give due
importance to all the languages. In fact, we should accept that all the Indian languages are national
languages and as national languages spoken in the nation we should give importance to all the

languages in all the tests, including the one which has been mentioned by Shri Vaiko.

Here the 1ssue has come up because the nature of the questions has also changed. Earlier it was
of objective type and now it has been made into descriptive type. That is also an issue to be addressed.
In the light of the changes now taken place in the type of questions it is very important that we look at
the language issue also. As far as English is concerned, | would submit that it has been accepted as an
international language and we cannot go back from it as it connects us to other nations also. Therefore,

1t must continue.

SHRI SURESH KURUP (KOTTAYAM): Candidates are allowed to take part in the Civil Services
examinations in regional languages. In Staff Selection Commission examinations they have changed

over to descriptive type questions and answers in order to discriminate against people who are from the

South and the North-Eastern parts of the country .

The results also show that. The results should be cancelled. This examination should be cancelled,
fresh examination should be conducted and candidates should be allowed to take part in this

examination using their regional languages..... (Interruptions)

MR. DEPUTY-SPEAKER: It is a very important issue and every Member is taking part in it.

Something useful is being done.
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st e FrefierE gAt (GE) 2 Suey AERg, SN d@! off 9 S a1 HE § § S9! wwde S gl 9
TE & 5 qd & uf¥ew 9% ok SR 9 cfaor a6 @ Sw & o fafagar ¥ ok Sl F vaar w1 weren e, et
& ICRIAT & W A wREI BT 7 SR e o 5 &R aras @1 e swat wigum § < @yl 59 ag e
DI YHIATA AU ATGHIN H Bl 2, A1 ITDT Theq ¥t I/ ¥ F < &1 AAGR <1 AR | A wermait # Y sruh
AIGH 3 I8 T, YT BT AT, AT H A g1 gfiar were W 7 a1d wE ot foh Argem § o e anful

sff IFTQT AMSAS (TRYR)  : IUTAE HEIGT, S JBT S T O WA IOW €, Ig I8 HEAYY g b JorA AT
I W ¥CST Bl WM S Pl AASR 1 ALY | 30D AeTdl GO AUl FaATe 2, AT 9 % TS 8, AU ¥
&1 GG U g, AR U S H gH SUTEl € iR U <¥ H Sifadi Wi Surer € 9o U Q91 # oltdore Wl ST g,
e a1 € 81 $9D d1avjg HI-3MfETe A drell | B WY raedardr g1 SN Bt i Mawgsdr 8, 3R B
feremeff iSft § Ueeim <A ArEdr 8, 1 9w b1 W b S B AR BH G BT WHAT AT B, A IUSH B
0 Sawgdar ¢l gafery ¥ese WSl § TR <A1 dredl 8, Al IHl Widie BT difey, TR g e 2= gl
=t |t <l @7 Wt anfRe | SRy AT S | STUHT 9T BEl| DI A H alel BT WIS B 8, A dlel b E.
AR S A 2R 9gd e arell § iR H I AR dRaT § aAT 9B St § faeT dvan § B oy ofver @
Ao g off & Wi 3y ... (EwE)  fae) off A€o ot gH afftel W gAd @ ... (auE)  wRie T8
Jreidl, a1 Srerrarfed Sff Y Qe T US| ... ([EEE) WX BEd BT Adeld $a-l & & [ ad! SilsH drell 9 &t
Ayl o ave & 9Rd @ <fde # 9 ARAR STl & AR Bl Ud |1 Sl B SWl avg @l Ud | Ul B
4Ry, ot @yt # 21 el ol B § WO Bl § R SUB dlav[g U W U @ a1y ek R @
B Al 3 WeR fhar g1 B & R &1 TS WRa WRER DI BRAT MR AqB A1 BB @ 2l ... (&

aur)

SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): Is there any link between writing the examination in
the regional language and what he is speaking now? Sir, it is a diversion of the subject..... (

Interruptions)

#ft ed TRM M ¢ wEIgy, st d1 St 4 Repetic & IR H 919 FE €1 39 91d B ASIR Bl of Sl A @
B AP S F 9 B Wl H 3Y T&T W ISAT € SR Ao 3R & IR H qarar g1 wel¥re wm 7 wden g
IRV | SHPT Tl Ul W 8 W &, olfhd 9 =l bl Hel § Hel of AT Sff W&l &
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IqTeTel HEled : o e ¥ o 91 hEl | Hel aoll el g

. (czaem)

i QT oSaet A HE BT Adad © (b A IBT S 7 S FaTd SO B, IqD! H WU AT §, Afehd |G Bl
Sires @ forg g wim B @Ry SR Iwe smawrdar e |

SHRI K. FRANCIS GEORGE (IDDUKKI): Sir, I rise to support the issue that has been raised by Shri
Vaiko. In our multi-linguistic country, it is not fair to discriminate or disregard any regional language. |
do not know how this issue has come up at all. It is because we have three-language formula here. We

have the mother tongue, the regional language and then the national language. ... (Interruptions)
MR. DEPUTY-SPEAKER: He has given the details.

SHRI K. FRANCIS GEORGE : If the Government is bound by this formula that has been accepted in
the Constitution even, then how can this issue come up? How can any regional language, which has
been accepted in the Eighth Schedule of the Constitution, could be discriminated against? So, the point
I want to raise is this. Along with Shri Vako and other hon. Members, I would request that this
particular examination may be cancelled and chance be given to all those who want to appear in the

examination throughout the country.

SHRI RUPCHAND PAL (HOOGLY): Mr. Deputy-Speaker, Sir, the language policy of the country has
been discussed several times. We have broadly reached a consensus that we should have one official
language, that is Hindi, and all the other languages, which are mentioned in the Eighth Schedule should

be encouraged. About the link language, we do follow the three-language formula.

This is a very sensitive issue and piecemeal discussion may lead to further confusion. It is
because on the issue of language, our neighbouring country was divided. It was due to imposition of a
language. There 1s a mis-conception in this country that some particular language 1s sought to be
imposed on other languages and on others mother tongues. This has already been issued. ...

(Interruptions)
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SHRI K. YERRANNAIDU : Sir, he 1s diverting the issue. ... ( Interruptions)
SHRI RUPCHAND PAL : I am concluding. ... ( Interruptions)
MR. DEPUTY-SPEAKER: He is coming to that.
... (Interruptions)
MR. DEPUTY-SPEAKER: He is a Professor and he will have to come.
... (Interruptions)

SHRI K. YERRANNAIDU : This 1s a limited issue of writing examination. Shri Rupchand Pal is

raising the language issue. ... ( Interruptions)

SHRI RUPCHAND PAL : While supporting the issue raised by Shri Vaiko., [ would like to say this. ...

( Interruptions)
MR. DEPUTY-SPEAKER: He 1s supporting Shri Vaiko.

SHRI RUPCHAND PAL : While supporting the 1ssue raised by Shri Vaiko, I would like to say that in
respect of IT Sector, the advantage that India has, among many other things, is that the number of
English-learning people in this country is much larger than many other countries in the world. This is
an advantage, particularly in the age of Information Technology, which is used world over. ... (

Interruptions) 1 demand a full-fledged discussion on this issue. ... (Interruptions )

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF

COMMUNICATIONS AND INFORMATION TECHNOLOGY SHRI PRAMOD
MAHAJAN: Sir, the most sensitive part of the "Zero Hour’ is that an issue is suddenly
raised in the House without a notice. Being the Minister of Parliamentary Affairs, it
becomes my responsibility to answer the questions, which are beyond my competence and
jurisdiction. We almost discussed this 1ssue for about forty or forty-five minutes. Even
though none of us wanted to discuss it, everybody discussed it. Even though none of us

wanted to enlarge its scope, everybody added to the original scope.
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MR. DEPUTY-SPEAKER: They have contributed.

SHRI PRAMOD MAHAJAN: I would take up one point before I come to the specific point raised by
Shri Vaiko .

[ think, all of us agree that the creation of any language was to unite the people and not to divide
the people. When we went from a gesture language to a spoken language and a written language, the
basic need of the humanity was to communicate with the other person and try to unite people and not to
divide people. I am sure, the whole House will agree with me that any discussion which we have under
such circumstances should unite the country and not to divide it. The AIADMK leader has rightly put it
that the Government has many hot issues on hand. We do not want to add one more issue. My problem

1s that I have not raised it. Once it is raised, it becomes my responsibility to answer it.

I can briefly say that Hindi is our national language. We love and respect Hindi. As in the case
of Shri Vaiko, Hindi is not my mother tongue. But as an Indian citizen, I would submit that Hindi is a
language which has an old tradition. I think, by love and affection, we should try to learn Hindi. When I
said by love and affection we should learn it, I would still reiterate what Pandit Jawaharlal Nehru told
long back in the 1960s that if the whole country learns Hindi by love and affection, there is no
objection. I think Shri Vaiko will also not object to it. But, at the same time, we would not like to force
the language or impose the language till the society is ripe for it, till the society 1s ready for it. As long

as that, the usage of English becomes necessary.

One more thing which my comrade Rupchand Pal mentioned. Indeed he helped me in that
matter. I also belonged to a movement like Shri Mulayam Singh. In my itial days, in my college days,
I joined the Angreji hatao campaign. But I can say that lately I have realised that one of the strengths
which India has today internationally, particularly in the sector of Information Technology, is its largest
human resource who can speak English. We are ahead of China only because of the English language
which we have. Now the Chinese are trying to learn English very fast. At this juncture, if we start
deviating from English and if we are not allowing our students to learn English, we will be giving
double advantage to China which, I think, as a nation, we should not give. So, I would beg of Shri
Mulayam Singh to consider this. &t &1 #1 g 3R 9 fHef | &9 781 81 § d1 HH-HuR gard &g <t 49
HE 71 g fp 379 oredl ok gg Bl # araiax a1 wahdn g 3R 3R o @ Wiy b one ge faer shrsht vl @ 3
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TN Hva & diel @ SR 9Rd & At 9gd T drd T8 a3k # draax fawr aear g gafay W S @
wfda &4 &1 21 But, at the same time, I would like to say that if the real India, if the rural villagers want
to go ahead in Information Technology, if we stop them from learning English, we will be putting them
in a disadvantageous position not only at the national level but also at the international level. So, I do
not want the Indian citizens, Indian students and the Indian kids from any State, particularly from Bihar
and Uttar Pradesh to be put in a disadvantageous position for lack of the English language when they go

at the international level in information technology.... (Interruptions)
SHRI VAIKO : Sir, let the hon. Minister complete his submission.... (Interruptions )
MR. DEPUTY-SPEAKER: If there is any misunderstanding, that could be removed now.

A goraw g qg@ ¢ Al Off, &9 37 fRg H el 8| 8N € el & b 1Y Ol AT BE XE © (b erdH
g St oFreh ARt @ < faseh wm 1 faceh wifewr & S @13 iRy qomm g 8 o) 91, 98 a1 B8
MG A AN IE [T T8l 8, WA T ¢ fF eAN WHR SHPHN, WG, R, Aduiid &aF &l
FWBIS  TgHIM 9| SR HIS SHol W, it i o1 18 fageh wim i, sfors @18 Wi - 991 39 R+
JMART & CC fdh olieh [T &1 AR ARBRI Dbt dgwifl &= R grarferasr ot agumil a1 W AreRal
# IT W ARG AT ¥ foram &1 sraeR e syl gafory fuan sy wereErd ardt @t fifoal @1 s o S
HIC| 31 30 a1d DI G g8 {5 M7 &7 | a1 o= S €1 1 0 a1 BT )1 el 70| 8H DT @I B
g 3R &t HYepT MY @t *yhT T ft A L. (FIEE)

SHRI VAIKO : Let him complete his submission. ... (Interruptions)

MR. DEPUTY-SPEAKER: If there is any misunderstanding, the same could be removed
now.

... (Interruptions)

#ft qgorraw fig aga O 5 199 3 38 5= fown, 98 $uan qa) & 98 Si9 Uer g0 a9 6 Si Al
areft oft? .. (F@uE) i SR S & ST g & ded 2

st fradem arrjsht Rrris) @ 9= a1 AT ® O 9eW uge A dierd 2
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ot garaw fiE IgE @ oRRIGT WR W A€ 1A el T ©l AT VAT HT PR WaT DI PARIE 7 HIOQ AT a8
w2, O & W Wi B 9gd U B ad BE Ahdl g I8 WRBRY BTG IS H T B ¥ S q9 A
SIS & TR TRTD! el DI | 7= 7T HIT BT TAT TR o daRab! DIl .. (FIEE)

SHRI VAIKO : The most classical language is Tamil. ... ( /nterruptions) Tamil should be the official

language of India. ... ( Interruptions)
sft gemw g aga ;SR SFUSH geM @ oY 91 SA a1, 3ue! I8 it Ul a1ty
MR. DEPUTY-SPEAKER: Shri Vaiko, time is running out. ... ( Interruptions)

# e gyt @ ondl A W & Fave Ui T SR TS H T g1 R bl | A ||l WA e
# e ag ol 2= ok ofioh & a7t 21 o9 I R ST el # & fear wiwl L. (@um)

MR. DEPUTY-SPEAKER: Hon. Members, please resume your seats.

... (Interruptions)

it uAYg WeToH: oraw Rig Sft, 99 w97 Y1 dar 2 1 9 fefl W F 98 diear 21 98 AT @ A 39 ) BIS 9m
& 2l 2l L., (FEEE) Y g B ARl

st gormew g aga @ 97 WY UgAl A Al € gafory W AIGHIT FEl T gl

o s el @ omu ue ARl o9 R @1 Ra @ worars dErd 8t @ A1 98 99 Srae’ B gelrd
2 T 98 IS9P B H dedl & fh A yr=ig am A Mafper fora? a8 wedr @ 6 I A A gt 11 0
I PP TS FT ST P I &7

SHRI PRAMOD MAHAJAN: 1 would now conclude by saying about the particular issue. ...

(Interruptions)
MR. DEPUTY-SPEAKER: The hon. Member has raised a point, Mr. Minister, reply to it.
... (Interruptions)

SHRI PRAMOD MAHAJAN: I was in a dilemma. I was only going to refer to the issue raised by him.

... (Interruptions )
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MR. DEPUTY-SPEAKER: You are also in a mood to join the debate in the House.

SHRI PRAMOD MAHAJAN: I should do it for that is my duty.

Lastly, I would say only one thing and that is about the issue of Staff Selection Commission

examinations raised by Shri Vaiko.

In principle, I think that if somebody does not have the knowledge of a particular language, that
should not put somebody at a disadvantageous position as far as these examinations are concerned.
Shri Vaiko has told two things. Firstly, the style of examination has been changed where some
descriptive questions have been asked, due to which persons, who do not know Hindi or English, were
put to a disadvantageous position. That seems to be the case because in an objective question-answer
paper, your knowledge and proficiency is not needed. At this moment, Shr1 Vaiko and the whole
House would appreciate that I do not know as to what kind of examination it was, as to what were the
questions and as to what were asked last time and this time. As I said, in principle, I do not want
anybody to be at a disadvantage whether he is a Tamilian or a Bihari. I do not want anybody to be at a
disadvantageous position. [ want everybody to be at an advantageous position. In a competition

examination, merit should matter .

13.00 hrs.

So, whether Tamilians get all the seats or Biharis get all the seats, it is not really our concern.
But as you rightly said, there should be a level playing field. The whistle should blow when everybody

1s in line. I have taken note of what he has said.

SHRI SOMNATH CHATTERIJEE : He is not insisting on a reply by tomorrow.

SHRI PRAMOD MAHAJAN: I cannot even reply by tomorrow. So, I will take up this matter with the
concerned department and see that at least, as he has said, the disadvantage is not there if the language
is changed. At the same time, I cannot react to this on the spot. I take a serious note of this and

communicate to the Minister concerned.
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SHRI K. YERRANNAIDU : Mr. Deputy-Speaker, Sir, he can ask the concerned Minister to convene an

all-party meeting on this issue.

SHRI PRAMOD MAHAIJAN: Sir, there are two demands for convening an all-party meeting. One is by
Shri Somnath Chatterjee who has demanded it for a larger issue and another is by Shri Yerrannaidu on a

smaller issue. ... ( Interruptions)
MR. DEPUTY-SPEAKER: This is ‘Zero Hour’. How can he reply just like that?

SHRI PRAMOD MAHAIJAN: Sir, looking at the agenda before Parliament, whatever Shri Somnath
Chatterjee and Shri Yerrannaidu say, it is very difficult for me not to communicate to the Prime Minister

and the concerned Minister. I will communicate both the requests. ... ( Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Mr. Deputy-Speaker, Sir, | want to raise an important

matter. ... (Interruptions )
MR. DEPUTY-SPEAKER: I cannot help now.

13.02 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.

14.03 hrs.

Q% |HI 1403 91 YH: WHA_ g8

( Shri Basu deb Acharia_in the Chair )
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